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The Gauhati High Court, At Guwahati  

[ HIGH COURT OF ASSAM: NAGALAND: MIZORAM & ARUNACHAL PRADESH ] 

N O T I C E 

 

IT IS FOR INFORMATION TO ALL CONCERNED THAT ON 25-11-

2022; URGENT MATTERS (IF ANY) RELATING TO THE SINGLE BENCH OF 

HON’BLE MR. JUSTICE MANISH CHOUDHURY; MAY MENTION BE MADE 

BEFORE THE SINGLE BENCH OF HON’BLE MR. JUSTICE ROBIN PHUKAN IN 

COURT NO.-17 (FIRST FLOOR). 

  

 

                                                                        BY ORDER 

 

Dated, Guwahati, the 24th Day of November, 2022. 
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